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INTRODUcnON 

I. the Cbairman. Standin, Committee on EncIJY baviDa beca autborilcd 
by the Committee to submit the repon on their behalf, praeat daII 
Sixteenth Repon (Tenth Lot Sabha) on Action Taken by abc GownuDeaI 
on the recommendationa contained in the 6th Report of the Studina 
Committee on Energy (Tenth Lot Sabha) on "Demands for GrID .. " 
(1994-9S) of Ministry of Power. 

2. The Sixth Repon of the Standina Committee OR l!aeqy ... 
presented to Lot Sabha on 22DcI April. 1994. Rcpliea of GcmInuDeat to aD 
the recommendations contained in the repon were reoeiYed _ 6th April, 
1994. The Standina Committee on EncIJY considered aad Idoptecl tIaiI 
report at their littin, held on 17th April, 1995. 

3. An analysis of the action taken by Govenunent aad abc nICOIIImeacI .. 
tions contained in the Sixth Repon of the Committee iI .¥eII in 
Appendix-II. 

NEWDEUlI; 
April lB. 1995 

Chaitra 2B, 1917 (StIka) 

(y) 

JASWANT SINGH, 
a..tmlllll, 

Slallilin, CcHnmiIa Oft £""",. 



CHAPTER I 
REPORT 

The Report of the Committee deals with the actiOD tUcn by the 
Government on the recommendations contained iD the Sixth Report 
(Tenth Lolt Sabha) of the Staamg Committee on EnCfl)' OD Demands for 
Grants (1994-95) of the Ministry of Power which was praeoted to Lot 
Sabha on 22nd April. 1994. 

2. Action Taken Notes have been received from the Government iD 
respect of all the 11 recommendations contained in the Report. These have 
been categorised as follows:-

(i) Reconimendtltions I Observations whidr have bftn lII:«pIeIl by the 
Government: 
Para SI. Nos. 2.3. 2.5. 2.6. 2.7, 2.11. 2.12, 2.13, 2.14, 2.16 aDd 
2.18 

(ii) Recommendations I Observations which the Commillft do not 
duire to pursue in view o/the GoVernment's reply: 
Para SI. No. 2.20 

(iii) Recommendations I Observations in respect 0/ which repliu 0/ tile 
Government have not been accepted by the Commillee: 

-NIL-
(iv) Recommendations I Observations in rupect 0/ which {1IUIl repliu 

o/the Government are still awaited : 
-NIL-

3. The Committee will now deal with aetion taten by the GovemmeDt 
on some of their recommendations. 
Mubilisation of Resourcu 

Recoauaeaaation (Pan No. 2.6) 

4. Talting note of the fact that mobilisation of resources tbrou", IEBR 
had not been up to expectation in the previous years, the Committee 
wondered whether it would be reaUy possible - to mobilile as mucla u 
Rs. 4276 crores throu'" IEBR budgeted during 1994-95. 

The Ministry of Power iD its reply stated. among other tbinp, that the 
Ministry had made its IISIICSSIDCnt on a realistic: basil. The Ministry .IS 
confident of meeting the taract. 

The _ Committee observe from the performance Budpt 1995-96 of the 
Ministry that the Ministry could actually 'nalise only as. 2902 crores under 
IEBR during 1994-9S. The Committee feel that the taract fW:d for 1995-96 
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also look ambitious. The Committee hope that taraeta iD thiI reprd wiD be 
fixed on realistic basis in future. 
Information in Perf~ BIUlJCt 

........ _Utioa CP .... No. 2.11) 
s. The Committee had pointed that the Performance 8uc1pt (1994-95) 

of the Ministry of Power had DOt shown the talJCt and IdIievcmcDt in 
1992-93 in reprd to traininl of penonncl by CEA and bad pea only the 
half yearly ac:hievemeDt for 1993-94 apiasa the whole year tarpt. The 
Committee pointed out that DO meaniDJfuI conduaion could be dlawD in 
the abscnce of comparable fiaures and had eapreued the hope that the 
Ministry would incorporate the relevant informatioa in the Performance 
Budget in future. 

6. The Ministry in its rCpiy inter-tJlUJ, stated that the Committee's 
observations reprdin, incorporation of the tarpts of tho previous year in 
the Performance Bud,ot is DOted for future. 

7. The Committee are ...... obIerYe tUt ...,.,.... ........ Iupt 
and achlevemeats III repnllo tnbaIaJ or ,......... by CItA .... beea alva. 
III the ,error_ace Budpt for If95..96 .. deAnd by the Cwamlttee. The 
Committee hope that sadllDfOl'llUltioa wID _tiaue to be iIlchMIetIla fIIture 
and in respect 01 aU 1CbeIII .. / ,.............. or tile MIaJItry. 



CHAPTER 0 

RECOMMENDATIONS/OBSERVATIONS THAT HAVE 
BEEN ACCEPTED BY THE GOVERNMENT 

RecollUDeDdatioo (...... No. %.3) 

The Committee observe that the filW'CS reprdiD& pIaa outlay for the 
Ministry of Power for the year 1994-95 indicated in tile Eapcaditure 
Budget (Vol. I-P. 30) of the Govt. are at variance with tile fiprea rca 
in the Performance Budget (P. 28) of the MiDiatry. WIaile the 
Expenditure Budget indicates an outlay of Rs. 8463.54 c:rora for 1994-95, 
according to Ministry's Performance Budget, tbe outlay II far lea wbic:Ia 
stands at Rs. 7163.26 crores. The Committee would lib tile YiaiItry to 
clarify the position and indicate the exact plan outlay for tile MiaiItry 
during 1994-95. However, for the purpose of anal)'lial pIaa pcrfonuace, 
the figures shown in the Performance Budlet of the MiaiItIy are beiDa 
made use of. 

Reply fII the Go~ 

1. It is true that the Expenditure Budiet indicates • total outlay of 
Rs. 8463.54 crores for Power in 1994-95. This, however, Us 3 
components, namely, allocation to the Minis.try of Power, MiDiItty of 
Atomic Enerl)' and Ministry of Coal for the power compooeatJ. 1be 
details are indicated below: 

Ministry of Power 

Nuclear Power 

Neyvcli UlIlite Corpn. 
(Min. of Coal) 

Total 

Rs. 7163.26 crores (PI. lSS of 
Expenditure Budget-Vol. D) 
Rs. 1183.00 crores (PJ. 31 of 
Expenditure Budcet.Vol. n 
Rs. 117.28 crores (PI. 32 of 
Expeaditure BudJet-Vol. I) 

Rs. 8463.S4 crores 

It may, thus, be seen that there is DO variation bctwecll the fiprea 
furnisbed in the Performance Budget of the Ministry of Power (P. 21) 
and the fiaures Jiven in the Expenditure Bu" (Vol. I) Gnat No. 61. 

2. It is to be mentioned that Vol. I of Expenditure Budpt Jiwea both 
sectoral aRocation as well as allocation to each MinistrylDepartment as 
per Demands for Grants. Since certain common Idjvities are carried out 
by Units under different Ministries (in this ease power paeration from 
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different sources), it is essential to provide sectoral allocation ICpuatcly 
and this does not lead to over-lapping. 

3. Similarly. funds provided under a common programme to differeDt 
ministries/units have to be clubbed together and exhibited under the nodal 
Ministry. It is for this reason that the amount provided to Rural 
ElectrificatioD CorporatioD under Minimum Needs Programme is iDcluded 
in the Demand of the Ministry of Finance, who are respoaaible for sMnl 
assistance to States under the prolTamme. Such exhibition of ezpeDditure 
does not 8DlOUIIt to over-lapping since full details are giVCD ia &peDditure 
Budgct Vol. n. as also in the respective Detailed Demaads of Onats of 
each MinistrylDepartment. 
[Ministry of Power D.O. No. 2OO2Q12193-Bud dated the 6th April, 1994) 
Plan Budget 

2.4. The detaila relardiaa the 8th Five Year Plan Outlay and lICtuai 
utilisatiOn/estimates of plan allocation in the first three years of the plan in 
respect of the Ministry of Power are given below: 

Blh ..... 

1992·93 
B.E. 
Actual 

199),94 

I.E.B.Il. 

3ltO 9403 5016 

B.E. 561 1850 l5GO 
R.E. 5S6 mo 615 
1\194.95 
B.E. 63l 2101 10!13 

380 

149 
397 

450 

lEBR-I1IICnIIII ad Ban ...,...., a-n:a 
GB5-(J..- ......, 5uppoIt 
NBS-Net B....-, Sapport 
EAB-&IeruI ~ IIIrouP Budfet 
I.R.-1.1mY1 ___ 

Total 
IEBIl 

17979 

3342 
1901 

4061 

3318 

4276 

£AS 

5441 

1425 
1426 

1568 
1S64 

2247 

Ilec:oauDeDdatioD (Pua No. 1.5) 

(RI. ill crura) 

085 

NBS GBS 

2500 1941 

400 1825 
276 1101 

640 2208 
643 Zlt17 

640 lIB7 

Toul 
pIu 

_day 

2S92O 

5167 
3602 

6269 
S525 

7163 

It c:an be obICrved from the above table that the Net Budptary Sup-
port eovisapd for the Ministry as a whole for the S year period in the 8th 
plan is RI. 2SOO aores. As apiast this the Net Bud&ctary Support for the 
first three ycarI of the p1aD bas been Rs. 276 crares (1ICtuaI) in 1992-93, 
RI. 643 aorea (R.E.) in 1993-94 and 640 crares {B.E.) in 1994-95. This 
would mean that only Rs. 941 crares will be available .. Net Bud&ctary 
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Support for the remainiD,2 years of the 8th plan. The Committee would 
likc to know bow it is proposed to raise additional rfIIOIII'CeI COIIIidcrina 
thc likely reduction in the NBS. 

Reply fIl the Go¥el'llllllllt 
It is we that the net BudJCtary Support included ia tile 8th Five Year 

Plan outlay for the Ministry of Powcr is only RI. 2SOO crorcs. The 
Workina Group of the ~Iannin, Commission, let up to rcc:oauaead the 
provisions for the Power Sector had, however, envisqcd an allocation of 
RI. 6879.56 crores as Nct Budactary Support duriDa tile Ida Plan. The 
actual allocation, however, was rcstricacd Rs. 2.500 crorcs, as mentioned 
abovc. 

It is also true tbat after providing for tbe Ktual expcacliture of RI. 276 
crores in 1992-93 and Rs. 643 crores in BE 1993-94 aad tile proviIion of 
RI. 640 crorcs iD BE 1994-95, the balance available apiDst the allocation 
of RI. 2SOO as Net BudJetary Support in the 8tb Plan would be only 
Rs. 941 crorcs. Ministry of Power had, however, taken up with the 
Plannina Commission the need for cnhlUlCCment of tile Net BudJCtary 
support, as a part of the exercise conducted for prioritisiq of tbe projects 
in tbe 8tb Plan and Planning Commission has acx:ordiDJIy aarccd iD Oct. 
1993 to provide an additional amount of RI. 817 crorcs duriua 8th Plan as 
Net Budgetary Support. Of this, an amount of RI. 195 crorca w .. to be 
provided iD RE 1993-94 which however, could not be IIUIde available by 
the Ministry of Finance due to ovcrall shortqc of fuadI. 

The brcllt up of the amount qrced to be thc PlBlllliq Commission is as 
pven below:-

1. NTPC 
2. NHPC 
3. DVC 
4. nmc 
S. NJPC 
6. PFC 
7. NEEPOO 

Total 

8th Plan allocation 

(+) 120 
(-) 31S 

(+) 120 
(+) 383 
(+) S09 
(-) 120 
(+) 1m 

(+) 817 

(RI. iD Crorcs) 

(+) 80 
(+) so 
(+) 40 

(+) 2.5 

(+) 195 

Puc to resource constraiDtI, the Plannial CommisUon could provide 
only Rs. 640 crora iD BE 1994-95. The Plannial Commjajm .... ben 
supportina dac: need to Jive additional Net Budpwy Support to the lIydel 
power projects of the MiDiItry of Power and it is expectccI that tile Net 
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BudFtary Suppon durin, the last 2 years of the Five Year Plan would be 
increased COJTCSpondingly. 

The MiDistty of Power proposes to take up tbe need for additioDaJ Net 
Bud,etary Suppon. durin, the mid-term review of the 8th Five Year Plu. 
especially c:oasiderin, that the orisinal ilfocation by PIImaiD& CommiIIioa 
wa at the 1992-93 base-level and would need updatiDa. The MiDiIUy of 
Power is arateful to the Committee for tbe concem ellpraaed ia dais beba1f 
and would keenly look forward to its recommendation. The other optioDa 
available to the Mirliltry are:-

(i) Raile muimum possible amount from IEBR 1IOUfCCI. 

(ii) Encouraae private investment in the power lCClor which Will 
reduce the ,ap in demand and supply of electricity. 

The Joint Sector Corporation executin, hydel projects IUda • NIPC. 
mDC etc. are DOt in a position to raise internal J'eIOIIn:eI or extra 
bud&etary 1OIll'CCS. They have essentially to depend on 01'08 Bud&ctarY 
Suppon. TheIC projects bave Ion; ,estation period and raiIia& boads even 
by NHPC is causina a problem of beavy repayment. 11Ie MiailUy. 
therefore. is of the view tbat PSUs in the infratructuraJ ICCtor capcc:iaIIy 
Power should continue to be funded by !'fet BudaetarY Suppon. Thus. 
there is a cue for increuin, the NBS to the Ministry of Power. 

[Ministry of Power D.O. No. 2OOlOI.2I93-Bud dated tbe 6th April. 1994] 
R ___ dOD (Para No. 1.6) 

The Committee. are concerned to note tbat the mobiliaation of I'CIOUTCICI 
throuJh IEBR in 1992-93 wa lb. 1901 erores whicb accounts for just 57.". 
of the Budlet estimate of lb. 3342 crores. DurillJ the year 1993-94 also 
the budaet allocation of lb. 4061 crores under IEBR ha been reviled 
downwards to lb. 3318 Clora. The Committee WODdcr whetIIer it would 
be really poaiblc to mobilise a much u lb. 4276 crora darouah IEBR 
bud~d durin, 1994-95. 

Reply fIl die GoYel1UllC!llt 

The internal and extra bud&etary resources comprise of the foIIowia& 
elements:-

(i) Internal Resources ,eneTate.d by PSU·s. 

(ii) Resources raised by way of PSU bonds. 

(iii) Direct Foreian Assistance. 

(iv) Other loans and Commercial Borrowinp. 

An an~ of each of the above components liven below woaId iadicaIe 
that the ~ of Power Iw made its UICIIIIleDt OR a reaIiItk buia ... 
if the present tread of the market continues. jt would be pouiblc to nile 
the IEBR requirement of 1b.4276.16 crores in 1994-95. 
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(i) IntmuU RuollTCU ,enmued by PSUs 

Out of RI. 4276.16 crorea wlaicb is the totailEBR. fiJUlC for MiIlisUy of 
Power in 1994-95, RI. 632.50 crores bas been tarptted for beina met out 
of internal resources generated by profit makin, PSUS. Tbae tarpts are 
assessed quite realisticaHy in CODSultation with tbe Ministry of rmuacc IIDd 
after takin, into account. the trend of receivable by PSUI &om 5EBa, the 
repayment obligations to meet debt servicilll etc. The provilioaal fi&ures 
for tbe finaocialycar IM-94 would indicate that the provilioD of RI. S62 
crores will be met fuUy. Thus, even in 1994-95 we mould not have lIDy 
problem in meeting our targets. 

(ii) Resourcu rllised by wily 01 PSUs Bonds 

Rs. 2110 crores is expected to be raised by way of BoadI for the year 
1994-95. M pointed out by the Committee in its draft report, it iI true that 
mobilisation through IEBR. for 1992-93 was only RI. 1901 crorea, 
rcpresenting about 57% of tbe budget estimate. of Ill. 3342 crorea. The 
ycar 92-93 was, bowever, especially bad for resource mobilisation from 
internal capital market, in view of tbe various developmeots and maiDS 
which prevailed at that time. Moreover. the interest rates bein, quoted by 
Financial Institutions, Commercial Banks etc. were exceaively hiah, and it 
was not possible for the PSUs to raise money at reuoubIe COlt. M a 
mattcr of fact, even at the hip rales of interest, the ComIDCfcial Banks 
etc. were DOt wiUin, to subscribe to tbe PSU Bonda aad the matter _ 
also brought to the notice of the Plannin, CollHDilsion. There was also 
hardly any prospect of raisin, money by public iuua. M a result, the 
PSUs under the Ministry of Power could, in aU, raiIc only 
Rs. 89 crores during 1992-93 as against RI. 1647 crores allocated by the 
Ministry of FinaneeIPlannio, Commissioll. 

Thc Capital Market started responding towards tbe Iut quarter of 1993-
94 especially after tbe lowering of the RBI rate and as a sequel to 
Commercial Banks beiD, permitted to purchase PSU Bonda for upto 5 per 
cenl of their incremental depolit mobililation. Most of tbe PSUs have been 
ablc to raise a major part of the allocated amounts of Bonda in 1993-94 at 
a rate of 14-15% P A. and the total amounts raised under Boads 10 far in 
1993-94 comes to RI. 1303.50 crores. If the trend continues, the Miailtry 
of Powcr expects that it would be possible to raise RI. 2101 crore. throup 
Bonds in 1994-95. 

(iii) Direct Forei", Aui#turee 

Rs. 12093.10 crorcs iI expected to be raised throup supplierl credits 
and other foreian commercial borrowinlS. Since tbis also includes direct 
loans to be received from World Bank, it iI expcete4 that the utilisation 
for 1994-95 under this bead will be quite comfortable. Moreover, in view 
of the overaU recession in the World-market, equipment lupplien haye 
been forthcominl to aTranp buyers credit upto 80 per cent of the values. 
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(iv) Other sources 

Rs. 449.56 crores is expected to be raised through loam and other 
commercial borrowings such as loans from un and other Financial 
Institutions. Keeping in view the fact that for the year 1993-94 we have 
been able to raise about Rs. 557 crore! under this head. the Ministry is 
confident of meeting the target. 

The IEBR figures for the year 1992-93. 1993-94 and 1994-95 compare as 
under:-

(Rs in crores) 

B.E. Actual% Actual to 
B.E. 

1992-93 3342.00 1900.56 56.86% 
1993-94 4061.00 2925.67 72.04% 

(Provisional) 
1994-95 4276.16 

The above table would clearly indicate the improved position of IEBR in 
the year 1993-94 over 1992-93. Keeping this trend in mind the Ministry is 
hopeful of being able to raise resources allocated to it under IEBR for 
1994-9S. 
[Ministry of Power. D.O. No. 2002012.193-Bud. dated the 6th April. 1994) 

Recommendalloo (Para No.1. 7) 

Viewing from the above background. the Committee are disappointed to 
note that tbe Ministry has surrendered from Budgetary Suppon an amount 
of Rs. 124 crores with reference to Budget estimate of 1992-93. The 
Committee wish to be apprised of the reasons for nOD-utilisation of this 
amount during 1992-93. 

Reply of the GOVerDlDeDt 

Details of surrender of funds during 1992-93 

1. Central Electricity Authority 
. 2. Central Power Resean:h Institute 

3. Power Engineers Training Society 
~. Energy Conservation Scheme 
S. Kutir Jyoti 

Savings(-) 

2.64 

S.32 
3.76 

(Rs. in crores) 

Exc:ess(+ ) 

7.20 

5.00 
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Savinp(-) Euea(+) 

6. Badar Thermal Power Project 1.64 
7. Nathpa Jhaltri Power Corp. 70.00 
8. Power Finance Corp. llS.OO 
9. Nonh East Electric Power Corp. 58.00 

10. Power Grid Corp. 4.00 
11. Inter·State Transmission Lines 1.40 
12. Miscellaneous items 2.70 1.55 

(-) 200.82 (+) 77.39 

N~I Sa.inp-Rs. 123.43 crores 

From the above. it would be scen that the main reason for savings was 
the surrender of Rs. 115 crores provided for PFC. 

During pre·budget discussion, the Ministry of Finance was of the view 
that PFC not be given any budgetary suppon in that year, in view of their 
liquidity position. It was also tentatively agreed that NHPC will be given 
an additional Rs. 50 crores out of the above, wbich however, was not 
agreed to in the final statement of Budget Estimates. Hence, against the 
allocation of Rs. 125 crores provided as Net Budgetary SuppqJ1 towards 
investment in PFC an amount of Rs. 115 crores had to be surrendered. 
The other items surrendered included Rs. 70 crores provided as 
World Banlt assistance to NJPC, which was due to delayed award of civil 
contracts. Wherever possible, additional amounts w~re given to 
organisation lilte CPRI, NEEPCO and Power Grid, which bad off·set the 
savings. Tbus, every care is being talten to utilise ,naximum possible 
anlounts. 

It may, thus, be secn that the surrender of Rs. 115 crores was on 
account of the decision of the Finance Ministry. 
[Ministry of Power, D.O. No. 2OO2012193·Bud. dated the 6th April, 1994) 

Recommendations (Para Nos. 1.11 " 1.11) 
The Committee regret that the overall achievement in regard to capacity 

addition was only a little over 75% of target in 1992·93. The performance 
of Central Sector in the hydro ~apacity addition was dismal and the 
achievement was just around 20"/0' i.t. 115 MW as against the target of 
540 MW. During April·Sept. 1993, on hydro capacity was installed in the 
Central Sector though 295 MW of hydro capacity was targeted to be 
installed by the Centre. 

The Committee would lilte to be informed of the reasons for this failure 
in achieving the capacity addition targets particularly in the bydro sedor. 
The performance Budget of the Ministry bas DOt diacloIcd the capacity 
addition target for tbe year 1994-95. The Committee would li1te to be 
informed in this regard as weD. 
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Reply of tbe GOYel'lUlleDt 

As observed by the Committee. the overaD acbievemeat in reprd to 
capacity addition 1992-93 was only around 79% of me tarpt. WIaiJe 
Thermal Generation could achieve 88% of the proanmmed c:apKity 
addition. the Hydcl Sector performance was only 10 the tUlle of 42% of the 
target. 

The reasons for this shortfall in the hydro sector haft already becD 
summarised ablove in Para 2.10. The tarlet of S40 MW set for the Ccatral 
Seelor in 1992-93 was filled with the expectation that Chamera-I (3)( 180 MW) ill 
Himachal Pradesh would commissioned. However. to partially compeosatc 
for Ihis slippale of Chamera-I. one unit of 11S MW of the SaIa1 Stap-U 
was commissioned ahead of schedule. 

While the target of the first half of 1993-94 was not ac:hieftd; ia the fuJI 
year of 1993-94 total Hydel capacity of 797.1S MW has been added. III the 
Central Sector capacity of 6SS MW has been added apinst the taqet of 
770 MW. Only one unit of Salal Stage-II (l1S MW) has not beca added ill 
1993-94 because of delay in civil works and due to siltation probIcms ill 
Salal river. This third unit of Salal Stale-II will be commissioned ill 
1994-95. 

The capacity addition prolflmmc for 1994-9S has been teDlat,ively fi&ed 
as 41S9.95 MW. This programme is being firmed up after the details of the 
full capacity addition for the year 1993-94 is known. 

(Ministry of Power. D.O. No. 20020121'J3-Bud. dated the 6th April. 1994] 
RecollUllelldatloa (Para No. 1.13) 

The Committec observc in this conncction that the budptary IUpponto 
National Hydro Electric Powcr Corporation has been reduoed from 
Rs. 32S crores in 1993-94 to RI. 230.25 crores ill 1994-95. TIle Coauninee 
fail to um;lcrstand thc rationale of this reduction considerinl the filet that 
there is a need to increase the hydro capacity in the wake of the put 
record of shortfall in capacity addition. 

Reply of tbe Goverament 

Although budgctary suppon to NHPC has been reduced from Rs. 325 
crorcs in 1993-94 to Rs. 230.25 crores in 1994-9S the budJetary suppon ill 
the central sector for increasinl the hydel capacity has infac:t been 
incrcased from Rs. 686.89 crores in 1993-94 to RI. 909.59 crorcs ia 1994-95 
which amounts to about 33% increase. The increase has beca ~ 
tarlely to the Nathpa Jhakri Power Corporation due to the fact that _ant 
of all major civil works has been completed. pre-coDItnICIion ac:ti¥ities are 
in full swing and the civil works have ,athered momentum. TIle oudaY of 
Tehri Hydro Develpment Corporation has also been iIIcreued besides 
increase in the outlays of Kopili Extension Project and Sardar $Irovar 
Project. This is due to the fact that these projects are oaaoiDI ad 
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adequate budFtary suppon would enable deriving early benefits from 
them. The intention is to ensure that all ongoing projects are speeded up 
rather than taking up new projects and spreading the resources tmnly. 

2. NHPC is at present implementing Salal HE Project whose lst Unit 
has already been commissioned, Uri .It Dulhasti HE Projects with cxternal 
assistance in J It K and Rangit Project in Sikkim. The allocation of funds 
have been made to these projects keeping in view the overall availability of 
funds, into-·se priority and requirement of funds for these projects. lCael 
Karo and Dhauliganga HE Projects have not made a IItart due to 
inadequacy of funds. The State Government of Bihar has been requested 
to explore the possibility of private sector implementation of lCael lCaro 
Project since the current resource position does not enable stan of work 
immediately on this large project. Another main reason for low allocation 
of budgetary suppon to NHPC is the fact that NHPC as compared to the 
other project implemcntiag agencies is in a position to generate internal 
resources from commissioned projects like Baira Siul, Loktak, Salal and 
Chamera HE Projects and also raise market borrowings. 

During 1993-94. the provision for the net budgetary suppon for tbe 
hyde I projects in the Central Sector was Rs. 375 erores and Rs. 375 crares 
was actually released. In addition. another Rs. 30 crores was provided to 
Sardar Sarovar, making a total bf Rs. 405 crares. The external assistance 
through budget for the central hydel corporations was 281.89 crares, which 
has been fully utilised. Thus the total budgetary suppon to bydel 
corporations released during 1993-94 is Rs. 687 crores. As against this, the 
gross bud,etary support to hydel corporations during 1994-95 is Rs. 909.59 
crares. In the ease of net budaetary support the increase in allocation for 
hydel projects is from Rs. 40S crores to Rs. 430 crores. 

[Ministry of Power. D.O. No. 2002O/2llJ3-Bud. daled the 6th April. 1994) 

a-......... Uoa (P .... No. 1.14) 

The actual energy generation in 1992-93 was 301066 MUs consiltiD, of 
224415 MUs thermal. 6748 MUs nuclear and 69833 MUs bydro as apiast 
the tatJCt of 302700 MUs. The Committee observe that !be shortfall in 
genetation apinst the target was 1634 YUs durina 1~93. TIle 
gencndioa proJl1Ullme for 1993-94 has been fixed at 316700 MUs. The 
Committee would like to know the extent of peak sbortaae and enerlY 
sbonage in the year 1992-93 .nd 1993-94 and the anticipated peak ad 
enCFIJ .. sbortapI during 1994-95. 
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Information in regard ropeak and energy short .... is u follows: 

RcquiremcCit 
Availability 
Shortage 
(Perccntage) 

Requirement 
Availability 
Shortage 
(Perccntage) 

Requirement 
Availability 
Shortage 
(PcfCCntaF) 

1992-93 
Peak Power (MW) 

52805 
41984 
10821 
(20.5) 

1993-94 
(Tentative) 

Peak Power (MW) 

54132 
44641 

9491 
(17.5) 

1994-95 
(anticipated) 

Peak Power (MW) 

S8000 
48177 

98Z3 
(16.9) 

Energy (NU) 

385266 
279824 
25442 
(8.3) 

EnefJY (NU) 

322776 
299000 
23776 
(7.4) 

Eaeru (NU) 

34S640 
316526 
29114 
(8.4) 

2. In order to mitipte the affect of sbortap. iatep1lled operatioe of 
the conri&ious States in eacIl of the five rqiou is beiDa promoted to 
derive the benefit of peac:k diversities, seuoaal surpluses, etc. and iater-
regional excbanaes are beina maximised to the extent prKticaIIy feasible 
within the existinl constituents. 

[Ministry of Power, D.O. No. 2OO2QI2.I93-Bud. dated the 6tII April, 19M) 
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RecoIDmeadatioa (Para Ne. l.16) 

The Committee observe that in practice energy conservation melSure5 
have not been given the importance they deserve. The mOlt COil effcc:tive 
option available for bridging the gap between the demlDd aDd supply of 
cnergy in the short·tcrm is effective energy conservation. The Committee 
would like to be apprised of the progress made in formulating the action 
plan and the extent of saving realised in the first two years of the 8th plan 
considering the targeted saving of 5000 MW of installed capacity aimed at. 

Reply or the Government 
1. Ministry of Power has already drawn up the Action Plan for 

implcmentation of National Energy Efficiency Programme (NEEP) and 
forwarded it to all concerned. The programme envisages saving of 
2250 MW through better supply side management and 2750 MW through 
demand side management. The components on the demand side are as 
follows: 

Industry 
Lighting 
Domestic 
Commercial 
Agriculture 
Better Grid Managemcnt 

1300 MW 
450 MW 
200 MW 
ISO MW 
350 MW 
300 MW 

On the supply side, in the thermal power stations, through improving 
capacity utilisation, improving head rate and reducing auxiliary power 
consumption, 1350 MW saving is anticipated and through reduction in 
T &D losses 900 MW are proposed to be saved. 

2. Action to implement various schemes has to be taken by a very large 
number of organisations and not by the Ministry of Power alone. For 
instance, on tbe supply side tbe action is required to be taken by all the 
power stations, all utilities responsible for distribution--be these in the 
public sector or in tbe private sector. Certain action is beyqnd the power 
units since improving capacity utilisation is also dependent upon'timely 
supply and quality of fuel. Similarly on the demand side, action hu to be 
taken not only by the utilities but more so by the eonsumers-be these in 
the industry, commerce or domestic sector. In agriculture sector, action is 
not only required to be taken by- the farmer but also by the utilities aDd 
finallcial institutions fiaaocing the purchase of pumpsets and by iDstitutioos 
like Bureau of Industrial StaDdard (BIS) which set standards etc. Eoerl)' 
Conservation thus becomes the responsibility of all other MiDiatries of 
Government of Indi~ these Ministries of Agriculture, Industry, Steel, 
Surface Transport, Railway, Civil Aviation, Petroleum &; Natural Gas etc. 
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and the job of the Ministry of Power is to coordinate KUOIl Jcaviq it to 
each Ministry to devise suitable ways and means. 

3. It would thus be seen that action for Energy ConservatioD it required 
to be taken by I very larae number of players. Ministry of Power .... to 
mainly play the role of a Coordinator for which I policy fnmcwork bas 
been set by the Ministry to encourage the energy conservation. Tbit inter-
alia includes requesting State Governments to rationalise their power tariff, 
undertaking programmes of Renovation & Modcrnisationa, rcducUoo in 
T&D losses etc. Towards this end, the Ministry also closely UIOCiatea itself 
with the workin, of Bureau of Industrial Standard (BIS) OIl whose 
Governing Council the Ministry is represented. The MiDiItry of Power is 
also reprcscnted on the· Governing Council of National Produc:tivity 
Council whose overall job to ensure higher productivity or lower CXIItS per 
unit of output. More specifically to fiU up the gap where other Minittriea 
are not taking action, Ministry of Power initiate action through tbe Energy 
Management Centre which is directly under its control. 

4. The Ministry of Power 'has also allocated large amounts of funds to 
Renovation and Modernisation for which a scheme costing RI. 1848 erorcs 
has been prepared for Ei,hth Plan, with Power Finance Corporation partly 
funding it. Considerable action is being taken to improve capacity 
utilisation though PLF which has already started showing results and this 
year the PLF is the highest ever-60.7% as against 57.1% in the p~us 
year. 

5. Ministry is of also fully involved in reduction of TolD Iosscs. An 
Action Plan for reduction of T &D losses by 1 % per year, among other 
things. has been adopted in the last Power Minister's Conference, which is 
being monitored. PFC and REC are assigning high priority for funding 
System Improvement Schemes, includinl capacitor installation proJrlllllme 
etc. 

6. A number of States have set up Energy Development AgeDc:ics which 
are being supported by us directly as well as through EMC for which they 
are actin, as lead agencies. It is not only £DAs but abo a DllJDbel of odaer 
agencies like CII. local productivity council, local research iDltitution etc. 
whieb are also acting as lead agencies for EMC uader its various 
programmes. Ministry is encouraling use of auch DOD-Official bodies so that 
they can act as' extended arms of tile GovernmeDt and also briq atMJut 
greater' cooperation of consumers plus build up awareness for CDCI'&Y 
conservation. 

7. A IBrle number of training programmes, worblaopl. ICmiaus are 
encouragedlparticipated by the Ministry of PowerlEMC OIl CJICIIY 
conservation at various levels and many of these are also beiaa ~y 
supported. Energy Conservation Day is abo cdcbn&ed ~ the 
14th December every year. as pan of the "AwareftCtl Campaiia" on 
energy conservation. 
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8. It would be seen from wbat has been enumeratcclabove tbat larae 
sc:aJc efforts and funds aO into the totality of what COIIItitutcs eneraY 
COIIICIVatiea. The amounts available to Ministry of Power arc CIICIltially 
for .. delllOllltratioa and pilot projects in various sectors. Utilisation· of funds 
dcpcndson the ollioin, schemes and status of fresh proposals received ill 
the current year. After assessinl the proposals received from the various 
orpnisatiollS and approved project. the budget provision was revised to 
Rs. 5.S crores. Howe vcr, durin, the current year projects worth Rs. 15.00 
crores bave been/are bein, sanctioned. Part of the amounts will be 
earmarked to form a Corpus Fund of EMC to make the Centre fully 
autonomous, as per the recommendation of hip levcl committee. 
[Ministry of Power, D.D.No. 2OO2OI2I93·Bud, dated the 6th April, 1994) 

___ Ulloa ( ...... No. %.18) 

TIre Performance Budect has not shown the target and achievement ill 
1992·93 in reprd to traininl of personnel by CEA and bas aiven only the 
half yearly achievement for 1993·94 apinst the whole year target. The 
Committee would like to point out that no meaningful conclusion can be 
drawn in the absence of comparable figures. The Committee hope that the 
Ministry will keep this point in view and incorporate the relevant 
information in the performance Budget in future. As regard to trainin, of 
manpower, the Committee hardly need emphasise its signiflCllDCC. 

Reply III the Gevemmeal 
It is true that the Performance Budget for 1994-95 bas not shown the 

targets and achievements of 1992·93 in regard to trainina of personnel by 
CEA. This wact was, however, given in the Performance Budget of the 
previous year i.e. 1993·94. The Committee's observations relarding 
incorporation of the targets of thc previous year too in the Performance 
Budgct is noted for future. 

Information relatillg to 1992·93 is as under: 

Training Trainina International 
in India Abro8d Seminar/ 

Workshop 

TlU'Jet lOS 35 12 
Actual 119 34 12 

(ii).Tbc traiDiD& in the relevant fields for all the En&ineers of CEA at 
iDduttiaD level. as weD as iD-service / refresher courses is orpDiled by 
avaiIina IJ:ainina opportunities available with the establishcd Iostitutcs like 
National Power Trainin, Institute. Power System Training Institute etc. in 
the,~. CEA Enaineers are also deputed to participate iD various 
national workshops / seminars in fields related to Power Sector CEA 



16 

makes full usc of the slots aUotted for the training proarammes sponsored 
by Depanment of Personnel and Training. These programmes are maiDly 
rclatCld to energy, environment, projects appraisal, fiDanc:ial management, 
computer etc. To upgrade the managerial skill I administrative skill and 
decision malting of middle level I scnior level, CEA officerl are deputed 
for training in the specialise organisations like Management Development 
Institute (MOl), Indian Institute of Public Administration (IIPA), 
Administrative Collcge: of India (ACI) etc. To upgrade the knowledge in 
the area of computer technology the officers are scnt for training in CMC, 
NIC etc. 

(iii) CEA Engineers are also deputed to Power System Training 
Institute and Hotline Training Centre at Banpore wbic:b impart training 
in the field of power system planning, operation, protection, load 
despatch, hotline maintenance technique etc. These: Institutes are directly 
under the control of CEA. 

(iv) Apart from in country training, CEA Engineers are also deputed 
abroad for their upgradation of knowledge and skills etc. against the slots 
made available from donor countries under fully aided / semi-aided 
programmes like Colombo Plan, US-Aid, UNOP, SIOA, JICA etc. 
Specialised training programmes abroad mainly relate to 0 & M, design of 
Thermal and Hydro stations, system improvcment, reduction in T & 0 
losses. management of power station etc. Officers are also deputed under 
transfer of technology programme fOr speciftc projects. Generally the 
middle level office~ upto 4S years of age are deputed as for the guidelines 
laid down by Ministry of Finance (DEA) and donor countries. 

(v) Apart from the above, officers are also deputed for attending 
international conferences / symposia / fmalisation of contracts I factory 
acceptance tests etc. 

(vi) A scheme of Technology Transfer and Training Project for CEAI 
CWC / GSI Officers with World Bank Assistance of USS S million has also 
been sanctioned in October, 1993. The scheme provides for technology 
transfer and training programmes. The scheme envisages to further 
upgrade the technical know-how of hydro power engineers by 
(i) establishing overall training strategy evolved by the development of 
detailed training programme, (ii) equipping CEA/CWC with .upto date 
design manuals and skills, preparation of DPR and designs of muuals and 
skills, preparation of DPR and designs of Hydro Electric projects.ape! with 
specialised office equipment, computer facilities and software in order to 
improve working systems. 
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(vii) The taract/achievement for the year 1993-94 ud taract for the 
ycar 1994-95 penaining to studies and training. CEA is fumished as under: 

Training in India Training.! Seminar Intemational Seminar / 
abroad Workshop 

Tara· Actual Tar. Targ. Actual Tar. Tara· Actual Tar. 
93·94 93·94 94-95 93·94 93·94 94·95 93-94 93·94 94-95 

108 130 ISO 20 15 20 9 7 IS 

[Ministry of Power 12.0.No. 20020/2193-Bud. dated the 6th April. 1994) 



clIAPTEIlm 
RECOMMENDAnONs/OBSERVAnONS WHICH NAY NOT BE 

PURSUED IN VIEW OF THE GOVEIlNMENT'S REPLIES_ 
IlecoauDeDdadaD (Pan No.3) 

Thc Committee find that the utilisation of funds by CPRI ill 1992-93 
was just 40% of thc budgetary provision. The Committee willa to be 
informcd of the reasons for steep shortfall ill utilisatioa of fuDds by 
CPRI in 1992·93 and also whcther the under utililatioa b8d ay 
advcrse impact on its propammcs and activities. The Committee also 
note that apinst the 8th PIa outlay of RI. 203 CfO... the budptary 
allocation in the fil'll. three years adds upto only aroUDd RI. as crorca. 
Thc Committee will await an explanation for the slow propess ill 
utilising the Slh Plan outlay· for CPRI. "Iy fII the COftl'llllllDt 

It may be seen from the printed book of "Demads for Grall for 
thc Ministry of Power 1993-94 (Pagc·13)" that B.E. 1992·93 of CPRI 
was Rs. 30.80 crores (and not Rs. 80.80 crorea). This was iac:reued to 
Rs. 38.00 crorcs at the R.E. stage to accommodate the equipment 
from Mis CEGLEC, France for tbe Hiah Power Laboratory at 
Bangalore. The amount of RI. 38 crores was entirely used by CPRI ill 
1992·93. 

Thc 8th Plan outlay of RI. 203 crores for CPRI has been reduced to 
Rs. i76.17 crores consequent to prioqlisation of CPRI's projec:lS. This 
has bccn necessitated due to the fact that the External Assistance 
Component may not materialise to the level of tbe 8th Plan allocation. 

Aftcl' takina into account the expenditure and budptary provisions 
in the first 3 yean of the plan, whicfi- comes to around RI. 88 CfO ... , 
CPRI will be required to utilise around RI. 88 crorca ill the final 2 
years of thc 8th Plan, CPRI has already planned the schemes that it 
will be taking up for these years. The details are as under:-

(RI. ill Cro ... ) 

Item 1995-96 1996-97 Total 

1. Buyers Credit for 
HPL (High Power 1.66 1.68 3.34 
Laboratory) 

2. 2nd Short-cileuit Generator 32.88 32.88 
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Item 

3. R&D Schemes 
4. New Projects 

19 

1995-96 

0.76 
43.88 

1996-97 

0.76 
9.31 

Total 

1.S2 
53.19 

90.93 

As regards the New Projects. there are 5 Dew schema rclau. to 
Augmentation and Modernisation of existing laboratoria for a total of 
Rs. 60 crores and are under consideration of the Ministry. 
(Ministry of Power D.O. No. 2002012193-Bud. dated tbe 6tb April. 1994] 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
REPLIES OF THE GOVERNMENT HAVE NOT BEEN ACCEPTED 

BY THE COMMITTEE 

-NIL-
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CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
FINAL REPLIES OF THE GOVERNMENT ARE STILL AWAITED 

NEwDEUII; 
15 April. 1995 

28 Chaitra. 1917 (Saka) 

-NIL-
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JASWANT SINGH. 
Chili"".". 

Standing Commilt« on Ene",. 



APPENDIX·I 
MINUTES OF THE FIRST SITTING OF THE STANDING 

COMMITTEE ON ENERGY (1995-96) HELD ON MONDAY, 
THE 17TH APRIL, 1995 

The Committee sat from lU)() hrs. to 13.30 hrs. 
I PRESENT 

1. Shri Shiv Charan Mathur-In the Chllir 
2. Smt. Lovely Anand 
3. Shri Anil Basu 
4. Smt. Oil Kumari Bhandari 
5. Shri Oalbir Singh 
6. Shri Keshari Lal 
7. Shri Rajcsh Kumar 
8. Shri Venkateswllra D. Rao 
\). Shri K.P. Reddaiah Yadav 

10. Slui Haradhan Roy 
11. Shri Khelsai Singh 
12. Shri Luminarain Tripathi 
13. Shri Shankersinh Vaghcla 
14. Prof. Rita Verma 
15. Shri Vircnder Singh 
16. Shri Vijay Kumar Yadav 
17. Shri Parmcshwar Kumar Aggarwalla 
18. Shri M.M. Hashim 
19. Shri Bhubneswar Kalila 
20. Shri Oipankllr Mukherjee 
21. Smt. lIa Panda 
22. Shri l.S. Raju 
23. Shri T. Venkatram Reddy 
24. Shri Viren l. Sheh 

SI;·CRETARIAT 
1. Shri G.R. Juneja - Depwry StcretllrY 
2. Shri A. Lousia Manin - Under Seen,.ry 

2. In the absenee of Chairman, the Committee dlosc Shri Shiv 
Charan Mathur to act as Chairman for the sittia, uDder Rule 
258(3) of the Rules of Procedure and conduct of BIlliIlCll ill Lot 
Sabha. 

5. Then the Committee considered and adopted the following 
draft action taken reports:-

(i) Action Taken by the Government on the rccoDlDICDdatioDs 
contained in the 6th Report of Standing Committee on 
Energy on "Ministry of Power-Demands for Grants 
(1994-95)." 

• • 
• • • 

22 
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The Committce also authorised the Chairman to fiDaIisc above mca-
tioned reports aad present the same to Parliameat. 

The Committee ,hen tuljollTMtI.. 
• • • 

• 
• 

......... 3. 4 ucI 5 (ii) of die .... _ IelMinIIO ..-raJ JII'OCIfdoft ... ~ of ..,. 
ICpor1 reilltial .. Miaillry of Coal _ ..,. illduded . 

......... 5(iii). (iY) ... 6 of lhe atiII8fa relalin& 10 COIIIickmioe of Iteporu ..... III DAE 
HNES ud M I 0 Coal _ ..,. iIIchtded. 



APPENDIX·U 
(Vide Para 3 of introduction) 

Analysis of Action Taken by Government on the Sixth Report of 
Standing Committee on Energy (10th Lok Sabha). 

I. Total number of recommendations made. 11 
II. Recommendations that have been accepted by the 10 

Government (vide recommendations at para 
SI. No. 2.3. 2.S, 2.7, 2.11. 2.12. 2.13, 2.14 and 2.16.) 
Percentage to total 90.9% 

III. Recommendations which the Committee do not desire 
to persue in view of. the Government's replies (vide 
recommendation at para SI. No. 2.20). 
Percentage to total 9.1% 

IV. Recommendations in respect of which replies of the NIL 
Government have not been accepted by the Committee. 

V. Recommendations in respect of which final replies of NIL 
the Government are still awaited. 
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